National Company Law Tribunal

Allahabad Bench
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 26.02.2018
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Shri A K.Srivastava, Advocate for the petitioner. Shri Krishna Dev Vyas,
CGSC for ROC Kanpur.,

In the present matter, the report of the ROC is still awaited,
hence further time is granted.

The matter to be listed on 26™ M_arr.:h, 2018,
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Date: 26/02/2018 H.P. Chdaturvedi, —_
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